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IN THE CENTRAL ADMINISTRATIVE TRIBUNAL
CALCUTTA BENCH, KOLKATA

PARTICULARTS OF THEAPPLICANTS:

Krishnendu Ghosh, son of Milankanti Ghosh, aged about 38 years,
working as Mazdoor, residing at Village Sukanta Nagar, P.O. -
Budbud, District - Burdwan (W.B.)

Bankim Mondal, son i of Sadl han Kumar Mondal, aged about a8
vears, working as Mazdom,‘lemdmg at Vlllabe and Post Office -
Kota, District - Buxd\/\ aan (W. B

Partha Dutta Choudhury, son of Dilip Dutta Choudhuri, aged about
35 years, working as Mazdoor, residing at Vill - Swarupananda
Pally, P.O. - Budbud, District - Burdwan (W.B.)

liswanath Ghosh, 'sdn of Bhairab Chandra Ghosh, aged about 35
vears, working as MA/dom residing at Village Gopemahal, 7.0 -
Rondia, District - Bmdwan (WB).

Sanjoy Kumar Ghosh_i son of I.N.CGhesh.Ghosh, aged about 33 vears,
working as Mazdoor, residing at Village Gopemahal, P.O. ~ Ronia.,
District - Burdwan (W.B.)

FHaradhan Saha, son of late Anil Kumar Saha, aged about 52 years,
working as Mﬁa.zdoor} residing at Vill. Nachanhati, P.O. - Radha
Mohanpur, Dist - Bankura (W.B.)

Sanjit Kumar Giri, son-of K K Giri, aged about gy years, working as
Mazdoor, residing at Q/No. A/7/24(D)Civil Line, Q/No. P.O.
Panagarh (Sub), WB 713420

Sudhamoy Ghosh, son of Nimai Ghosh, aged about 41 vears,
working as Mazdoor, residing at Vill. Gopemahal, P.O. - Rondiy,
District - Burdwan (W.B.)

C’h.andyé Nath Pal,'Son of Late Chandi Charan Pal, aged about 35
vears, working as Mazdoor, residing at Hamid Enclave, Q7 No.
12/182(4), New Building, ‘A" Type, Pin 713420, P.O. Panagarh (Subj.
Dist. - Burdwan (W.B.)




10. Akshoy Kumar Méfﬁdal, son of Lakshmipada Mondal, aged about 36
vears, working as-fi}/ladeOJf, residing at Village - Palashbon, P.O. -
Baktarnagar, Dist. f%;iBurd‘wan (W.B)

11. B Rudra Murty, son,of ate B Bairagi, aged about 37 years, w okau
as Mazdoor, 1e51dagwg at Vill. Budbud Kulu Pukur, P.O. - Budbud,
District - Burdwa

12. Debabrata Sadhuki‘i:an, son of Shaktipada Sadhukhan, aged about 36

+ years, working as UDC residing at Kumkum Villa, Near Girl High

_ School, Manakar Road P.O. - Budbud, District - Burdwan (W.B.)

713403

13.Joy Kumar Das, son of Narendra Nath Das, aged about 39 years,

working as UDC L;l(.SIdmg at Vill. Rabithirtha, P.O. - Budbud,
District - Burdwa , ..‘ .B.) 713403 -

14. Adwaita Patra, son-of Kanailal Patra, aged about 32 years, working
as FED, residing at Kota More., P. O Panagalh, District - Burdwan
(W.B)713420 . s
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15. Kaushik Kumar Ghosh son of late Nimai Chandra Ghosh, aged -

about 38 years, w01 kmg as F/Man, residing at Vill. Sukantanagar
(W), P.O. Budbud, Q;,stnct - Burdwan (W.B.) 713403

16. Apurba Bhui, son of Jitendra Nath Bhuj, aged about 37 vyears,
working as 'F/Mah‘-; residing at Asirbad, Rabindra Pally (W),

Dhandabag, p.O. -%nral Durgapur 3, Pin 713203, W.B.

17.Somesh Chandra G%l_n;*g“sh, son of late Sannyasi Charan Ghosh, aged
about 37 years, w.ork}i‘fng as FED, residing at Vill. Tatorbandh, P.O. -
Dwarnory, District <Burdwan (E), (W.B))

- 18. Sanjay Kumar Rai, son of Radheshyam Rai, aged about 39 years,
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working as FED, regdmg at BUDBUD Sindigate, P.O. - BudBud,
Dist - Burdwan (E),_'“ 13403, (W.B.)

19, Sumit ghosh, son of‘j ate Bhim Chandra Ghosh, aged about 39 vears,

working as F/Man, 1e€1dmo at Vill. Pandudaha, P.O. - Rondia, Dist.
Burdwan (E), 713420 (W B.)
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20. Ujjal Kumar Ghésh, son of Jitendra nath Ghosh, aged about 39 years,
working as F/Man, residing at Vill Rabithirtha, P.O.-- Budbud, !

: District - Burdwan 713403, (W.B‘.)
‘% g;‘ . | : ' i
- 21.Netai Hazra, son"of Subal Hazra, aged about 37 years, working as ;
-E - Cook, Jeqxdmc awg\hl Galdanga P.0. - Rondia, District - Burdwan ;
(W.B.), 713420, | -
22. Tapas Kumar G’hiésh son of lat> Padalachana Ghosh, aged about 33
vears, working a Safaiwala, residing at Village Gopcmahnl PO, -
" Rondia, District = Buldwan (W.B)
.. i 23.Debasis Mondal 450n of K C Mondal, aged about 39 years, working {
% as FED, J@Sldmggat Village - Monkar Yeard, P.O, - Mankar, District

- Burdwan 71’%144’ (W B)
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i) Union of Indlawthroug v the Secretary, Ministry of Defence, Soutl
Block, New Delhll
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CENTRAL ADMINISTRATIVE TRIBUNAL
CALCUTTA BENCH

0.A /350/1235/2017 Date of order: 21.11.2017
M.A/350/757/2017

Coram : Hon’ble Ms. Manjula Das, Judicial Member

For the Applicant(s) : Mr. A. Chakraborty, Counsel
For the Respondent(s) : Mr. B.P Manna, Counsel

Order (Oral)

Per Ms. Manijula Das, Judicial Member:

Ld. counsel Mr. A. Chakraborty appears.for the applicants and Ld. counsel Mr.

B.P Manna appears for thé’%ﬁ&"&;&ﬁifa

are similar in atkjie and 1ow ENARIOIA (o35

and oif a—% e applicants are

disposed of.

4. Mr. A. Chakraborty Ld. counsel for the applicénts submits, that the applicants
will be satisfied, if permission is granted to them to file a comprehensive
representation to the concerned respondent authority, highlighting their
grievances, and the competent authority is directed to consider and dispose of

the same within a time frame.

5. Ld. counsel for the respondents Mr. B.P Manna has no objection if such

direction is given.
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6. Accordingly, the applicanfs are permitted to' file a comprehensive‘l

representation highlighting their grievances 10 the concerned respondent

authorities within 15 days. The respondent authorities are directed to consider

and decide the representations of the applicants within 2 months from the date

of receipt of such representations, and pass a reasoned a reasoned and speaking
|

order as per Rules. The decision so arrived at shall be communicated. to the

applicants forthwith.

7. Accordingly, the both the 0.A 350/1235/ 017 and M.A 350/757/2017 stand

disposed of.
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